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BEFORE THE REG STRAR M K HANJURA
Petition(s) for Special Leave to Appeal (C No(s). 36813/2013
KRI SHNA KUVAR & ANR Petitioner(s)
VERSUS

RAJ BAHADUR Respondent ( s)

Date : 31/07/2014 This petition was called on for hearing today.

For Petitioner(s)
M. Yash Pal Dhingra , Adv.

For Respondent (s)
M. Ashok Kumar Singh , Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

The office report indicates that the respondent has al ready
filed the counter affidavit. Viewed t hus, the matter shal
processed for listing before the Hon'ble Court under the rules.

(M K HANJURA)
Regi strar
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